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T JRRVY 3R Tl g=Ioild PRI & ORIAd &3 & dad Ub bl 8 & BRI
fr=faRaa &= & 9% a=g Sl 9o s TIidRy & IReT0T, YR 3R fadrd & wareid
T GRero Rord & wy § 7fed fhu S & Saegedr 2 |

319, I fRArad US¥ & ISuTd, a9 Sig (AReToT )aﬁ%rﬁw 1972 (1972 &7 53) HI RT
36 & (1) & 3Rl I°H Mifzd oIfdaal &1 WanT &xd gU, f29ed Ueel ol iR |fifd H
ﬁﬂﬁﬁ@ﬁﬁﬁﬂﬁﬂi?ﬁwﬁ?ﬁ?ﬁwﬁﬁ%ﬁmﬁmmﬁ—

-

SR AT I o) IR BRY & W W YR B 8, I8 A4l 4173 HIER B HdAlg W
32° 56’ 34.37 IR AR 77° 35" 5648 Y4 W Rerq 7 iR 3fror # BRY A1el 3R IR
H TRIT g & ST &5 & AT B alell RS & AT 5405 AT Bl Hals db
el ® IR fRAmae uey iR dg IR UeY TErRd @ I T Bl AT BT
AR BT & AR R TERT 3R fZarael yawr &l Irsg AH1 & A1 AN d&dl &,
Sl SR H ARl U & SeUsv &7 AR IR § BRY A & d9h b RS 7
5778 HIeX &1 FHals ddb, AR R AT U IR ERg & 99 ISg HF 9T &
AT 5743 HISX B HAls dF AN gl & | I8 M A Ul iR dg emiaa
maf@$eﬁama%@m$wasgo4lﬂaaﬁmwsﬂﬁaw%mﬁ
IR AR SRrT H AR Aol AT SR PRI AT & SIAUgy &3 Bl el H
aﬁwﬁa,qéa%sﬂ?sﬁ?ﬁﬂwlﬁﬁssniﬂaaﬁmmsw|~5H|r4c4ﬁ%T
R Bg IARIT U< eI BT 15T T B A1 IFT gl 2 |

ga:  gd ¥ 5822 HWIGR B Hdls ¥ AW BHAEA UL R dHE WG USW AL DI
SRS AT & A1 UTaT &7 (5305 HieR @1 $Hd1s) a6 dadl & 3R fhr 5818
Aex B HAE B RT & A1 Forll &, el I8 SR—od W B v 4l ©
IR fheaR q=ISIg IRV & A1 3O HHT FIST BT 2 AR R fher g=goig
JRIRTY B AT & F1f RSl & Aegd ¥ AT el AR TR JuT & ATl & I
TH Tl & 3R M fhaR qRISId JRIRVT B AT & A1 FIR T ATl & AT
4910 HIeX @1 Halg I R JuT & WY Tb derll & AR B 5180 Hex @1 Harg
db RS BT AFARVT PRl & AR B 5681 AT B Hdlg db RSl BT AFAIVT BRAT
2 SR R 4849 Wex & JATS A ToRd Y R BT STV ST 8 | 4645 Hew
3R 4524 HIeR B T W TeT I8 Bleo™l ATl I el & 3R R dwisesr el &
T A B 3R 4200 HEX B HaATS W T ATl & AT HTH dd 8 ¢ |

TR 4200 HeX B Hols TP BisoT ATl AR T ATl & A9 A, THT ATl & 1
STR—URTH BT IR HWR HI AR 5600 HeX P SHas R RT W 09D SEH dh
Tl & 3R fh 5851 Hex @1 s dd RS BT ATV Fxell © AR &R 5400
AleR & HarE W RS R el & I&H db RS BT ATERV el § AR B 4261
AR B FaE W AT AYST ATl & T 39S AH T A1 B R Fereh 2 |
R I8 4165 HICR @ AR dBb WRIET AYD! ATl & AT -9 BT AR Ferdl 2 |
4165 HIeX P HATs I, WHT ATl & AT HUR Bl IR Fgdiel T=Ioid ARG Bl
M 3R dward g=goild 3IRYY & SR Yd | reld SR Wi &1 Su—ded AT
B AR Tl 2| YT g e dreld vd Wifd Bl SuHvsely WM SR dgdre
JISIG IIRYY B IR YAl AHT & A7RT 5190 HIeR, 5501 AR 3R 5638 HITX &l
AR & ARIH ¥ AN gl © Sl Fadidd I=goild WIRYY & SR—Jd! B Bl
TN aTel ATl BT Y 2 3R 5638 Hex &I $Hdls I WA Uy #H T gedl & 3R
I ol B AT 3P ATH b ATel DI A1 BT AR Wt 2 3R R Ig 7 ufdem
T gRITT | 4829 Hex 32° 45' 50.26" SR 3R 77° 25’ 27.63" § @ HdAls W Reyg
I T4 B HUR P AR I8N 2|
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uf¥ed: I8 T 4850 HieX B HAE W IR A ¥ YO B 2 3R ITH 94 & 9819 B
AI—ATYT e H RArae U iR dg IRIT U AeRg Bl IfaR—IToRIg A r
Tb Sl 2, Y SR § 4173 HIcy & Fdls ddb JaN—oig AHT & Fri—arel

ESCIRS
A fawar—
IR~ 32° 59’ 19.25" IR 77° 40° 59.06"
gdi—  32° 45" 16.21" IR 77"
0 0

kS

55’ 05.80" Jd
gferor— 32° 28’ 18.88" SR 77° 38’ 36.70" Td
uf¥gH— 32° 45’ 50.26" IR 77° 25’ 27.63" Y4

&3— 1585 T fhelHIER (S TH)

3T g,

FAEIRT / —

(@HETT FAR Uq),

AR g&g Afea (@) |

[Authoritative English Taxt of this Department Notification No. FFE-B-F004/1/2025-FOREST-B,
deted 07-05-2025 as required under clause (3) of Article 348 of the Constitution of India].

FOREST DEPARTMENT
NOTIFICATION
Shimla, the 7th May, 2025

No. FFE-B-F004/1/2025-FOREST-B.—Whereas it appears to the Government of
Himachal Pradesh that the following area, by reasons of protection of landscapes, flora and fauna
and habitat therein and the area being a link between protected areas of Kibber Wildlife Sanctuary
and Chandertal wildlife sanctuary, needs to be constituted as a Conservation Reserve for the
purpose of protecting, propagation and development of Wildlife therein and its environment.

Now, therefore, in exercise of the power vested in him under section 36A (1) of the
Wildlife (Protection) Act, 1972 (53 of 1972) the Governor Himachal Pradesh is pleased to declare
the following areas as Tsarapchu Conservation Reserve, in Lahaul and Spiti of Himachal Pradesh.

Boundary:—

North: Boundary starts from the confluence of Yunam river and Chharap nalla at an elevation
of 4173 Mtrs., 32%56' 34.37" N and 77°35' 56.48" E and follows the ridge separating
the watershed of Chharap Nalla in the South and Tsarap chu in the North upto an
elevation of 5405 Mtrs. and also follows the state boundary between Himachal Pradesh
and UT Ladakh and again moves along the state boundary of Ladakh and Himachal
Pradesh, which is a ridge between watershed of Toze Lungpa in North and Chharap
nalla in the South, upto the height of 5778 Mtrs., and then follows the state boundary
between H.P. and Ladakh upto a height of 5743 Mtrs. It further moves along the state
boundary between Himachal Pradesh and UT Ladakh upto an elevation of 5904 Mtrs.,
i.e. a ridge separating the watershed of Toze Lungpa and Thinglung Nalla in the North
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East:

and South respectively, towards East and then moves along the state boundary of
Himachal Pradesh and UT Ladakh upto an elevation of 5822 Mtrs. in the extreme East.

From an elevation of 5822 Mtrs. in the East boundary move along the inter-state
boundary of Himachal Pradesh and UT Ladakh upto Pongpo La (Elevation of
5305 Mtrs.) and then moves along the ridge upto an elevation of 5818 Mitrs. where it
leaves the inter-state boundary and shares its boundary with Kibber Wildlife Sanctuary
and then moves along the Kibber wildlife Sanctuary’s boundary through ridge up to
the confluence of Malung nalla and Lungar Lumpa nalla and further moves along
boundary of Kibber Wildlife Sanctuary along Lungar Lumpa nalla upstream through
an elevation of 4910 Mtrs. upto the top of Lungar Lumpa and then follows the ridge up
to an elevation of 5180 Mtrs. and then follows ridge upto elevation of 5681 Mtrs. and
then follows the ridge passing through elevations of 4849 Mtrs., 4645Mtrs. and
4524 Mtrs. where it meets Kabjima Nalla and then follows the Kabjima Nalla
downstream upto its confluence with a Nalla at an elevation of 4200 Mtrs.

South: From the confluence of Kabzima Nalla and a Nalla at an elevation of 4200 Mitrs.,

boundary moves to North-West up-stream along the nalla upto its origin on the ridge at
an elevation of 5600 Mtrs. and then follows the ridge up to an elevation of 5851 Mtrs.
and then follows the ridge up to origin of a nalla on the ridge at an elevation of 5400
Mtrs. and then follows it down stream up to its confluence with Pingulung Topko nalla
at an elevation of 4261 Mtrs. Then it follows the Pingulung Topko nalla down-stream
upto an elevation of 4165 Mtrs. From 4165 Mtrs. elevation, the boundary follows the
nalla up-stream towards the boundary of Chandratal Wildlife Sanctuary and Sub-
Divisional boundary of Lahaul and Spiti in the North East of Chandratal Wildlife
sanctuary. Again moves along the Sub-Divisional boundary of District Lahaul & Spiti
and North Eastern boundary of Chandertal Wildlife Sanctuary through elevations of
height 5190 Mtrs., 5501 Mtrs. and upto 5638 Mtrs. which is the top of nalla depicting
the North-Eastern corner of Chandertal Wildlife Sanctuary and from 5638 Mtrs.
elevation, the boundary moves in the West and follows the nalla down stream upto its
confluence with Chandra river and then follows the Chandra river up-stream upto its
top at Baralacha in the West at an elevation of 4829 Mtrs. 32°45'50.26" N and
77°2527.63" E.

West: The boundary starts from Baralacha La at an elevation of 4850 Mtrs. and follows the

river Yunam down-stream upto the inter-state boundary of Himachal Pradesh and UT
Ladakh at Chorten, then follows the inter-state boundary upto an elevation of
4173 Mtrs. in the North.

Boundary extent:—

North:— 32°59'19.25" N, 77°40'59.06" E
East: — 32°45'16.21" N, 77°55'5.80" E
South: — 32°28' 18.88" N, 77°38'36.70" E
West: — 32°45'50.26" N, 77°2527.63" E

Area:— 1585Sq. Km. (Approx)

By order,

Sd/-

(KAMLESH KUMAR PANT, 1AS),
Additional Chief Secretary (Forest).
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MPP & POWER DEPARTMENT

NOTIFICATION
Shimla-2, the 28th April, 2025
File No. MPP-F(10)32/2025.—The Governor, Himachal Pradesh is pleased to re-constitute

Domain Change Committee as per provisions contained in Clauses No. 4.1.1.1 (A) (xxii) and
4.1.2.1 (C) (xxix) in Chapter-1V, of Swaran Jayanti Energy Policy, 2021 as under:—

SI. Designation Member
No.
1. Administrative Secretary (Power) Chairperson
2. Director (Energy), DoE Member
3. Managing Director, HPSEBL Member
4. Chief Executive Officer, Himurja Member
5. Chief Engineer (Energy)/Head(Allotment Cell), Member
Directorate of Energy. Secretary
By order
Sd/-
(RAKESH KANWAR, L.A.S.),
Secretary (Power).

MULTI PURPOSE PROJECTS & POWER DEPARTMENT
NOTIFICATION
Shimla-171002, the 2nd September, 2024

No. MPP-A(3)-1/2017-1.—In supersession of Government notification No. MPP-A(4)-5/91
dated 15th October, 1992 and in exercise of the powers conferred under section 53 (f) of the
Electricity Act, 2003 the Governor of Himachal Pradesh is pleased to make following order to
regulate the levy of fees for initial or periodic inspection and testing of electrical installations and
generally for the services provided by the Chief Electrical Inspector to the Government of
Himachal Pradesh under the Act ibid and the Central Electricity Authority (Measures relating to
Safety and Electric Supply) Regulations, 2023, namely:—

1. Short title and commencement.—(1) This order may be called the Himachal Pradesh
Levy of Fees for Inspection and Testing Order, 2024.

(2) It shall come into force from the date of publication in the Rajpatra (e-Gazette),
Himachal Pradesh.

2. Definitions.—In this order, the terms and expression used shall have same meaning as
they have in the Electricity Act, 2003 and the Central Electricity Authority (Measures relating to
Safety and Electric Supply) Regulations, 2023 except that for the purpose of this order:—



1902 o1, AT U, 15 HS, 2025 /25 AR, 1947

(a) “Government” means the Government of Himachal Pradesh;

(b) “Chief Electrical Inspector” means an Electrical Inspector appointed under section 162
of the Act;

(¢) “Government” means the Government of Himachal Pradesh;

(d) “initial” with reference to the inspection, examination or test of any electrical
installation or apparatus shall mean the first inspection carried out by the Chief
Electrical Inspector or any Officer appointed to assist him, before commencement of
supply or recommencement after shutdown for six months or more as specified under
regulation 45 of the Central Electricity Authority (Measures relating to Safety and
Electric Supply) Regulations, 2023 and shall include the first inspection, examination
or test necessitated in the existing installation except these carried out under the
instructions of the Chief Electrical Inspector of his authorized representative with the
sole purpose of rectifying a defective installation already inspected by the said
inspector or his authorized representative;

(e) “Owner” means a licensee and shall include an occupier of any building, place,
carriage or vessel in which energy is, or is about to generated, received or used;

(f) “periodic” with reference to the inspection, examination or test of any electrical
installation or apparatus shall mean the inspection or test carried out in pursuance of
regulation 32 of Central Electricity Authority (Measures relating to Safety and Electric
Supply) Regulations, 2023 once in every five years; and

(g) “Government Treasury” means a Treasury or a Sub-Treasury of the Government;

3. Fees.—The fee shall be levied for inspecting and testing (including periodic
inspections) and generally for the services of Chief Electrical Inspector or any other officer
appointed to assist him under the Electricity Act, 2003 and the Central Electricity Authority
(Measures relating to Safety and Electric Supply) Regulations, 2023 as amended from time to time
and shall be realized from the persons and in accordance with the scales specified in the
“SCHEDULE OF FEES” annexed to this order subject to the following conditions:—

(i) In the case of an extension or alteration of the installation or in the opinion, which will
be recorded in writing, of the Chief Electrical Inspector necessitated by breach of any
of the provisions of the Act or of the regulations made thereunder or by the neglect or
failure of the licensee or owner to carry out within stipulated time, any written order of
Chief Electrical Inspector or any other officer appointed to assist him, fee will be equal
to fee prescribed.

(i1) The fee for subsequent inspection or test of an installation is necessitated as a result of

detection of defects during initial or any other inspection will be equal to fee
prescribed.

4. Payment of fee and other charges:

(1) The fee payable under this order shall be paid in the Government treasury in
advance under head of account prescribed by the State Government:



o193, fRHTeet UQen, 15 H8, 2025 /25 J9RG, 1947 1903

Head of Account:—DDO Code- 077 for Capital Treasury Shimla
950-for other than Capital Treasury
0043-Taxes and Duties on Electricity
102- Receipt under the Indian Electricity rule
01-Inspection fee

(2) The fee shall be paid by the owner of the installation excluding non-commercial
department of the State Government except where provided otherwise.

5. Repeal and Saving:

(1) The Himachal Pradesh Levy of Fees for Testing and Inspection Orders, 1992
issued vide Notification No. MPP-A(4)-5/91 dated 15-10-1992 is hereby repealed.

(2) Notwithstanding such repeal anything done or any action taken under the order so
repealed shall be deemed to have been validity done, or taken under the
corresponding provisions of these rules.

6. Miscellaneous.—For an inspection, examination or test not provided for in any of the
foregoing scale the Chief Electrical Inspector may impose such other fees as he may consider
reasonable and proper in the circumstances.

N.B.—(1) In cases where fee have already been deposited at the existing rates prior to
publication of this notification no additional fee, if any shall be chargeable even if the inspection is
carried out subsequent to this notification.

(2) For the purpose of section 53(f) of the Electricity Act, 2003, all the electrical
installations which have not been inspected earlier but have been energized shall be considered as
new installation.

“SCHEDULE OF FEES”
Scale-A
SL Connected Load of installation Inspection fee for initial or
No. periodical inspection (in
rupees)

1. <5KW 300/-

2. >5t0 20 KW 600/-

3. >20 to 50 KW 750/-

4. >50 to 100 KW 900/-

5. >100 to 400 KW 1500/-

6. >400 to 750 KW 2400/-

7. >750 to 1000 KW 3000/-

8. >1000 KW 4500/-

Scale-B
SI. Rating of Generating Set Inspection fee for initial or
No. periodical inspection (in
rupees)

1. <5KW 300/-

2. >5t0 20 KW 600/-

3. >20 to 50 KW 750/-

4. >50 to 100 KW 900/-
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5. >100 to 400 KW 1500/-
6. >400 to 750 KW 2400/-
7. >750 to 1000 KW 3000/-
8. >1000 KW 4500/-
Scale-C
a) Transformers (pressure not exceeding 33000 volts)
SI. Transformers Inspection fee for initial or
No. periodical inspection (in
rupees)
1. <25 KVA 900/-
2. >25to 100 KVA 1200/-
3. >100 to 250 KVA 1500/-
4. >250to 750 KVA 2400/-
5. >750 to 1000 KVA 3000/-
6. >1000 KVA 4500/-
7. Oil Circuit Breaker (OCB)/ Air Circuit 1200/-
Breaker (ACB) etc. (Other
equipments) for rating 11KV/
22 KV/33 KV.
8. Extension of Switchyard 1200/-
b) Transformers {pressure of more than 33000 volts (Extra High
Tension installations).
SI. Transformers Inspection fee for initial or
No. periodical inspection (in
rupees)
1. Oil Circuit Breaker (OCB)/ Air Circuit 1500/-
Breaker (ACB) etc. (Other
equipments) for rating 66KV/132 KV
& above.
2. <5000 KVA 6000/-
3. For additional 5000 KVA and part 1200/-
thereof.
4. Extension of Switchyard 1500/-
Scale-D
1. A high voltage service connection 800/-
2. A medium voltage service connection 500/-
3. A low voltage service connection 400/-
Scale-E
Sl Length Inspection fee (in rupees)
No.
a) For initial or periodical inspection or examination of aerial
line or under ground cable up to and including 33000 volts.
1. < IKM 600/-
2. Every additional 1KM 150/-
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3. Every alteration or replacement in line 900/-
b) For initial or periodical inspection or examination of aerial line or
under ground cable upto the exceeding 33000 volts
1. < 1KM 900/-
2. Every additional 1IKM 300/-
Scale-F
Electric traction system, trolley wires and overhead diem of 8 overhead
equipment and test of bonding hours and / or leakage currents
1. Per electric traction system, trolley wires. 900/-
Scale-G
SIL No. Type of inspection Inspection fee (in rupees)
1. For an inspection, examination or test of | 300/- for first hour or part and
any main, distributing mains or service | thereafter 150/- per hour or part
line for the existence of electrolysis or | thereof plus other pipe or cost of
other injury to any water gas or to any | transportation.
appliance connected herewith.
Scale-H
SI. No. Type of inspection Inspection fee (in rupees)
1. For testing of installation for leakage to | 150/- per hour subject to maximum
earth. of 600/- plus cost of transportation.
Scale-1
SIL No. Type of inspection Inspection fee (in rupees)
1. For localizing the leakage to earth in any | 150/- per hour subject to maximum
installations. of 60/- plus cost of transportation.
2. For others 450/-
By order,
Sd/-
( RAKESH KANWAR, 1.A.S.),
Secretary (Power).
HOME DEPARTMENT
NOTIFICATION

Shimla-2, the 14th May, 2025

No. Home-B-E(3)20/2006-11/(eOffice No. 137923).—The Governor, Himachal Pradesh in
pursuance to orders dated 18-02-2025 passed in Contempt Petition(Civil) No. 425-426/2015 in
Writ Petition(Civil) No. 523/2002-titled as Justice VS Dave, President the association of Retired
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Judges of Supreme Court and High Courts Vs Kusumjit Sidhu and Ors and in supersession to this
department notification No. Home-B-E(3)20/2006-11, dated 21-03-2023, is pleased to enhance the
lump sum amount, admissible per month to the Chief Justices and Judges who have retired from
the High Court of Himachal Pradesh for defraying the expenses of orderly, driver, security and
secretarial assistances etc., from the existing Rs. 40,000/- per month and Rs. 35,000/- per month, to
Rs. 50,000/-per month and Rs. 45,000/- per month, respectively.

2. The Governor Himachal Pradesh is further pleased to enhance the additional amount of
Rs. 1500/- per month for defraying the Cell phone/landline expenses to Rs. 15,000/- per month.

3. The aforesaid amount(s) shall be payable to the spouse in the event of death of the
retired Chief Justice/Judge at same rate(s).

4.  The aforesaid amount(s) of domestic help and Cell phone/landline expenses shall be
increased by 5% every one year.

5. This would be admissible with effect from the date of issuance of the notification

By order,

Addl. Chief Secretary (Home).

§ QAT PRGN STSIAHN, eI Hol, fTel Fov], f2amae gawr

et o ¢ 7,/2025 ST U=l : 24—04—2025
8 W FAR JF W0 3N g o, Fardt 7 geeel, SR grsl, dedia 99, e
Bool (fBovo) | et |
I
31T ST

vy —dara Rere & o9 fafdr ol & ar |

3N s HAR YF Wo 1 AT o1, el Mg el SrheR grel, dediia g, forer
geol, (Bodo) = =9 afeTard # amded udl U fhar € fb S@a gF e SR &1 o= fafy
01—01—2024 B, S STSMHATEY ITH U=mad eorsh & Rare # aof 48 g8 21 weff o g=
nfecd STHR @ o fafd 01—01—2024 TS FRATT ATEcT B, Uil 9 9 3f&Terd | il @ 2
b IA® YF Qe STHR B S [ 01—01—2024 TS PR AT UaTad bl foTRad amasT
UTRT PR DI FHUT BN |

3d: 39 SYABR gRI FAHERY $I GfAd fhar o © b afe fodr afad o1 Saa el
F JF A SRR B oA Al I d=mad ars il & S URaR IR 9RT—1 § &5 &+
IRT BIg IoR /YRS &1 Al 98 STl / Pl aRiRg UM 24—04—2025 HI FIg 11.00 qof
IR BIHh] 3MTAT YaRTol U9 R IHhdT & | MUiRd @y & uear $I3 Soik g Yasiel Ui A
B TR URA—UF WeR B Se” um demad grsil, dedd S 9 Sad il & g e
BTER B 5 I 01—01—2024 TSI BRI & MM UIRG BT MG |
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31TST &I 25—03—2025 DI #X IR g HIBR Tl §R1 SIRI §aTT |

AER | FRIRT / —
BRIPBN] TUSTIETBNI,
dedrat dot, fotern goe (fRovo) |

I QT PRGN SUSIDN, Tedlel Hol, foTe gec], feamae e

et o : 8,/2025 IR U= : 26—04—2025
ST fI|eT <dl il i S I, ardl Tig 990, SteeR a1, dgdia 99, forer
Bool (fBovo) | - el |
I
SIGACER|

fovg —d=maa Rare & o fafsr g &7 an |

Fool (fRo¥o) <1 $9 SfQTed H fded UF UM fhAT & [ SFd! 91 T8l 3R Bl oA fifey
06—01—2005 ¥, SiIfdh STSATGL I AT o1s< & Rars # gof 781 g8 | wifdhar st 9
I8l ST @ o faf 06—01—2005 TS WA ATEdl &, WIRAT o §9 37aTeld ¥ WAl &1 8
5 Sga! 98 31 5 Al 5 B FRiEa varad B folRad aer uikd -+ &1 HuT |

A 39 SYASR NI WaWERY & Jfad fear oar 2 6 afe &0 afda o1 saa
grfefar o1 41 FIET BRI oA [l I g9rgd arsill & S UiRaR e 9iT-1 4 &<
P IR Pl IR/ TORTS &1 Al I8 ST / qhlera aNid Uel 26—04—2025 B gag 11.00
o BIVR BIHX UAT TaRTST U HR Ahal ¢ | MaiRd saf & gearq $I8 SoR g Yaxrel U
T 89 W IeA-ua WeR fRar Sk I dard oreil, dedid O # Sad gl @Y 9
8T STgHR @1 o A 06—01—2005 &S B & AR UIRG fby AT |

31TST &I 28—03—2025 BT WX BRIER g HIBR JaTeAd GIRT NI §aTT |

AR | FXARIRT / —
PIRIBN] TUSIEHN,
T H91, Rrer goq (fRovo) |

g IQTAd PPN TSGR, Tl o1, FoTe govf, B uawr
fget <o : 11 /2025 T UM @ 13—05—2025

ST fepd <dl g 5 3l I™, Mardl 7ig o, Sreer wF, dgdrd Ao, e
Foel (fBovo) | g |
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M STt

vy —Jara Rere & o fafdr ol & ar |

S fepd <dl g s o v, Farl wTia dudll, SteeR &AM, dedia A, e
Hoal (BoWo) o S SrcTad # ided ud Uy fhar & 6 Swar o fafr 10—-03—1964 8, SAIfh
SIS U1 U= Bl & Rebrs H ol 81 gs © | UIddn 3ol 54 fafd 10—03—1964 &S
HRAMT aTEl 2, IR 9 39 IMeTeld | UdAr @f © fb S9a! o fAfy g oxe wawfd
Gard dl fARad JATQer uikd HR & HuT N |

3 9 FWER NI HIAERY &I Gad fear oin g & afe fedr afed &1 Saa
i &1 o= fafYr am darmd o9 & o IRIR RReR IT—1 H g9l BRd IRT Big
IR/ QRIS & Al 98 ITATAd / ol dRiRd URll 13—05—2025 P Jag 11.00 dol BIOR
BIPBR JUAT YaRTol U R AHhel & | iR eafy & uwarq @I SoR 9 YRS Ui & 89 W
U9 WeR HIT SR IH 9arad. d4I49, dedld A~ § Sad iy & o= fafer
10—03—1964 o PR P QY UIRT fby U |

31TST T 10—04—2025 BT A TR G AER ATAT §RT SR 1T |

e} | EIIETRT / —
HIRIBN TUSIDBNI,

Jedie 9, Rrerm goeg (Bovo) |
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CHANGE OF NAME

I, Kumar Virender Kaushal aged 43 years s/o Sh. Trilok Singh Kaushal, r/o Village Jalari,
P.O. Jalari, Tehsil Nadaun, District Hamirpur (H.P.). Oath as under, that my wife name has been
wrongly entered in my son namely Dhairya Kaushal birth certificate as Anjali Kaushal instead of
Anjli Thakur. Anjli Thakur is correct name as per Aadhar Card and Driving Licence.

KUMAR VIRENDER KAUAHAL

s/o Sh. Trilok Singh Kaushal,

r/o Village Jalari, P.O. Jalari,

Tehsil Nadaun, District Hamirpur (H.P.).

CHANGE OF NAME

I, Kumar Virender Kaushal aged 43 years s/o Sh. Trilok Singh Kaushal, r/o Village Jalari,
P.O. Jalari, Tehsil Nadaun, District Hamirpur (H.P.). Oath as under, that my wife name has been
wrongly entered in my son namely Andavan Kaushal birth certificate as Anjli Kaushal instead of
Anjli Thakur. Anjali Thakur is correct name as per Aadhar Card and driving Licence.

KUMAR VIRENDER KAUAHAL

s/o0 Sh. Trilok Singh Kaushal,

r/o Village Jalari, P.O. Jalari,

Tehsil Nadaun, District Hamirpur (H.P.).

CORRECTION OF NAME

I, Bhajnu s/o Late Sh. Manga, r/o Village Khur, P.O. Jarag, Tehsil Dadahu, District Sirmaur

(H.P.). has changed my name from Bhajan Singh (Old Name) to Bhajnu (New Name) and also

declared that the correct name of my father is Late Shri Manga instead of Nanda. Which needs to
be corrected in my Aadhar Card.

BHAJNU

s/o Late Sh. Manga,

r/o Village Khur, P.O. Jarag,

Tehsil Dadahu, District Sirmaur (H.P.).



1914 o1, AT U, 15 HS, 2025 /25 AR, 1947
CHANGE OF NAME

I, Kamla Kumari w/o Sh. Santosh Kumar, r/o Sharma Niwas, Sunny Side, Ward No. 12,
Solan (H.P.) have changed her minor son name from Gurbaaz Gerwal to Madhav Kumar.

KAMLA KUMARI
w/o Sh. Santosh Kumar,

r/o Sharma Niwas,
Sunny Side, Ward No. 12, Solan (H.P.).

CHANGE OF NAME

I, Moti Ram s/o Sh. Sher Singh, r/o Village Sidhwan, P.O. Banjar, Village/Muhal Tarangali,
Tehsil Banjar, District Kullu (H.P.) my minor son's name is wrongly recorded in Aadhar Card
No. 7355 3200 1895 as Kavya, change my minor son's name from Kavya to Kavyansh Kumar.
Concerned note.

MOTI RAM

s/0 Sh. Sher Singh,

r/o Village Sidhwan, P.O. Banjar,

Village/Muhal Tarangali, Tehsil, Banjar, District Kullu (H.P.).

CHANGE OF NAME

I, Vijay Kumar s/o Sh. Ram Lal, r/o V.P.O. Karpat, Tehsil Udaipur, District Lahaul & Spiti
(H.P.) declare that in my Aadhar Card my name wrongly entered as Vijay Kumar which is required
to be corrected as Pappu. Please correct this.

VIJAY KUMAR

s/o Sh. Ram Lal,

r/o V.P.O. Karpat, Tehsil Udaipur,
District Lahaul & Spiti (H.P.).

CHANGE OF NAME

I, Tej Singh s/o Sh. Maghu Ram, r/o Village Daral, P.O. Kholanal, Village/Muhal Koon,
Tehsil Balichowki, District Mandi (H.P.) declare that my name is Tej Ram in my Aadhar Card
No. 4369 1395 9991. I have changed my name from Tej Ram to Tej Singh. Concerned please.

TEJ SINGH

s/o Sh. Maghu Ram,

r/0 Village Daral, P.O.Kholanal, Village/Muhal Koon,
Tehsil Balichowki, District Mandi (H.P.).
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CHANGE OF NAME

I, Banka Dei w/o Sh. Surender Singh, r/o buthara, Rohru, Shimla (H.P.) state that my name
is wrongly written as Banku Devi in Aadhar. My correct name is Banka Dei. Please correct it.

BANKA DEI
w/o Sh. Surender Singh,
r/o buthara, Rohru, Shimla (H.P.).

CHANGE OF NAME

I, Krishna Devi w/o Sh. Tula Ram, r/o Village Patoga, P.O. Sarsu, Tehsil Pachhad, District
Sirmaur (H.P.) have changed my name from Krishna Devi to Kamla Devi.

KRISHNA DEVI

w/o Sh. Tula Ram,

r/o Village Patoga, P.O. Sarsu,

Tehsil Pachhad, District Sirmaur (H.P.).

CHANGE OF NAME

I, Soniya Attri d/o Sh. Padam Singh, r/o Village & P.O. Kotla Bangi, Tehsil Rajgarh,
District Sirmaur (H.P.) have changed my name from Soniya Attri to Saniya Attri.

SONIYA ATTRI

d/o Sh. Padam Singh,

r/o Village & P.O. Kotla Bangi,

Tehsil Rajgarh, District Sirmaur (H.P.).

CHANGE OF NAME

I, Narender Kumar s/o Sh. Dhani Ram, r/o V.P.O. Sangalwara, Tehsil Thunag, District
Mandi (H.P.) my minor daughter's name is wrongly recorded in Aadhar Card No. 783843430385 as
Chatenya, changed my minor daughter's name from Chatenya to Chetanya. Concerned note.

NARENDER KUMAR
s/0 Sh. Dhani Ram,

r/o V.P.O. Sangalwara,
Tehsil Thunag, District Mandi (H.P.).
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